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Noe 105 {Fud0.404/67/72-170C): In cxovcise of the
sub-clause . {(111) of clause (44) of Scotion 2 of Hh
{43 of 1961), the Contral Government hoveby makes 1
in tho IMotifiention of the Government of Indin, ifiy
(Depariment of Revenue and Insurcace ) No. 87 (F.Ho
12th ¥y, 1972 nenely:

Hh J'lmc, ) 19?2-

mowers conferred by
Income~tax Act, 1951
he following amencément
Loty of Finonce

404/67/72-ITCC ) dnted

In the said notification in para 2 for the words

#j9th Appil 19727 the words ™9th April,
shell be su‘ostitutgd.
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TWARDED TO:=

411 Comnisgioners of Income-tax.

A1l £ddY. Commissiocners of Income-tax,
ALl Dircctors of Inspection.

The Dircetor, InS (DT) Staff College, Hagpurs
The Comptroller & Auditor General of India, Mow
The Chief Secretoxy, Govt. of Andhra Pradesh, Y
The Accountant General, Andhra Pradesh, Hyderal
Shri P,B, Venkatasubramanian, Joint Sodretary &
Ministyy of Iaw, New Dolhi, :
A11 Scetions/Officers in Board's office,
Guard file - :
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Govorntient of Tndis,

No. CO/TI0C/296/115/RSD/72 = at. 23.6.1972.



